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(a) wbether there is an)' proposal 
to set up aD export processing zone in 
Keral. : aad 

(b) if so, by wbat time it will be 
set up? 

THE MJNISTER O~ STATE IN 
THE MINISTRY OF COMMBRCE 
(SHRI P.A. SANGMA) : (a) and (b) 
A n Export Processing Zone is being 
set up at Thrikkakara near Cochin. 
Construction of the compound wall for 
the Zone is likely to be completed by 
the end of the current financial year for 
the Customs notification to issue for 
the Zont, in turn, to become opera-
tional. 

PI'~cautJonar, measures taken agalnlt 
subsidence, surface and underground 

Ire In Eastern Coalfields area 

668. SHRI PURNA CHANDRA 
MALIK: Wil1 the Minister of STEEL. 
MINES AND COAL be pJeased to 
state: 

I (a) whether any precautioQary mea-
sures have been taken against sub~jdence. 
surflJce and underground fire for the 
protection of the villagers and workers 
residing in the Eastern CoalfieldS area: 
and 

(b) the steps taken for reclamation 
of land. of abandoned q~Q-c.st quarries 
and subside" area due to mining opera-
tion in E C.L. al1d how much has been 
,pent year-wise sinco 1982 ? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(a) Yes. Sir. The foJlowinl precautio-
n,ry ro~a8Ure. have been &Hon qain.t 
subsidence, 8urJace and undcraround 
fire: 

(i) BJankettiol and (iJlin, "1P of 
surface pot holes. 

(Ii} Avoidl8. dewatetiDI -of such 
old. abandoned. underground 
",orkiuls that may a~~ravatc 
the problotl\O( lublideDGe. 

1 

(iii) ltol.tinl baderlfound fire ,,,... 

(iv) Whorever (easible carryiol out 
opeo-cut mioia, in arou under 
fire. 

(v) Leavina of coal pillars/partial 
extraction with stowfnl. 

(vi). SectionaJi.io, old workiDp with 
isoJatiaD .,oppioga. 

.f 
., (b) Reclamation of land of new 
open-cast mines is being plaoned. 

News item capt loaM "Surat Excite 
raldwa. the pi aD leaked out" 

669. PROP. MADHU DANDA· 
VATE: 
SHRI INDRAJIT GUPTA: 
SHRI SODE RAMAIAH : 

Wi II the Minister of FINANCE be 
pleased to state: 

(a) wh~ther the attention of Govern-
ment has been drawn to the news rrport 
under the caption "Sura t excise raid 
was the plan leaked out" appearing in 
the 'Economic TImes' (New Delhi 
edition) of June 4. 1985 jndicatio, that 
there was a deliberate leak of revenue 
inte11igeQce secret plan to raid tbe pre-
mi,es of the art silk manufacturers at 
Surat in Gujarat ; 

(b) if so, whether the premeditated 
auaull on excise OffiCl lls on May 24, 
1985 indicates thal there must have beea 
a leak at the =op level; 

(c) if S0, whct~er aD inquiry bas 
beeD made loto these aspect, ; and 

(d) if 10, the (iudiClI' of tbis in-
quiry 7 

THE MINISTER. OF STATB IN 
THE MiN{STRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a) YOI, 
Sir. ).\ 

(b) Circumstalla. do BOt iodieato 
tbat tbere was aoy le.kase of informa-
tion about tbe, ~aid. ' 

(c) and~) Do'Got .... e .. , 




